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The following Bill was introduced in the Andhra Pradesh
Leglslatlve Assembly on 21% September, 2022.

L. A. Bill No. 26 of 2022

A BILL FURTHER TO _AMEND THE DR. N.T.R. UNIVERSITY OF
HEALTH SCIENCES ACT, 1986.

Be it enacted by the Legislature of the State of Andhra Pradesh in the Seventy-
third Year of the Republic of India as follows

1 (1) This Act may be called the Dr. N.T.R. Umversxty of Health Shorttitle and

Sciences (Amendment) Act, 2022. : ShaERecent:

(2) It shall come into force on such date as the Government may,

by notification in the Andhra Pradesh Gazette, appoint.

2. In the Dr. N.T.R. University of Health Sciences Act, 1986 for the words, Amendment of
Act 6 of 1986.
“Dr. N.T.R. University of Health Sciences” wherever they occur, the words 0 °

“Dr. Y.S.R. University of Health Sciences” shall be substituted.

J-28-41 [1] i :
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STATEMENT OF OBJECTS AND REASONS

Dr. Y.S. Rajasekhar Reddy, Ex-Chief Minister of Andhra Pradesh (2004-

2009), being a doctor, himself had- made an immense contribution to the health
sector. He had s{arted “Aarogyasri programme” in 2007 to help the poor people
get the secondary and tertiary treatment with dignity at corporate hospitals free
of cost to reduce out of pocket expenditure on health. The programme was first
of’its kind in India to make available costly life saving treatment at empanelled
hospitals within the reach of poorést of the poor without any need to spend a
single rupee. This had revolutionizéd the patient care for the poor and many
State Governments started similar programmes. GoveMént ofIndia also started

- “ Ayushman Bharat-PM Jana Arogya Yojana” in the similar lines during 2018

taking the inspiration from Aarogyasri scheme.

It is further stated that the 108 “Emergency response system” star[e,d
during his tenure as Chief Minister has greatly helped in pfoviding the servicesto
shift the patient; in case of Fire, Health emergency, accidents etc., to provide
medical treatment within golden hour saved millions of lives. Similarly, 104 services
to provide mobile medical services in rural, tribal and remote areas has greatly
helped in improving the public health in rural and far flung areas. During his tenure
(2004 - 2009), 3 new Medical Colleges are sanctioned in addition to existing 7

Medical Colleges which were established in more than 5 decades.

The Government taking his ideas had initiated various measures to

improve the health care in Andhra Pradesh. The Government ¢ has sanctioned 17
new Medical Colleges, revamped Aarogyasri programrfle by increasing procedures
from 1059 to 2446 and started “Aarogya Asara” i.e. éanction of Post operative
suétenqnce allowance to take care of loss of wage income during the patientv
recovery period. Government also announced “Family Physician concept’7 by

- revamping 104 MMU services by increasing the sub-centers to bring the rural -
health clinics nearer to the people. NADU NEDU programme initiated by

Government is changing the face of health care infrastructure in Government sector.
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In acknowledgement of the services rendered by Dr. Y.S. Rajasekhar
Reddy, Ex-Chief Minister inter-alia to the medical field as a tribute to the great
achiever in this field, Government have decided to rename the University as

proposed.

This Bill seeks to give effect to the above decisions.

- VIDADALA RAJINI,
Minister for Health, Family Welfare and
Medical Education.
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MEMORANDUM REGARDING DELEGATED LEGISLATION

Clause 1 (2) of the Bill authorize the Government to issue notification

in respect of the matters specified therein and generally to carry out the purposes

of the Act.

As such, the notification issued, which is intended to cover matters mostly
of procedural in nature is to be laid on the table of both Houses of the State

Legislature and will be subject to any modifications made by the Legislature.

e above provision of the Bill regarding delegated legislation are thus
of normal type and mainly intended to cover matters of procedure.
VIDADALA RAJINI,

Minister for Health, Family Welfare and
Medical Education.
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MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE
AND CONDUCT OF BUSINESS IN THE ANDHRA PRADESH
LEGISLATIVE ASSEMBLY.

The Dr. N.T.R. University of Health Sciences (Amendment) Bill, 2022, After
it is passed by the Legislature of the State may be submitted to the Governor for his

assent under article 200 of the Constitution of India.

VIDADALA RAJINI,
Minister for Health, Family Welfare and
Medical Education.

P. BALAKRISHNAMACHARYULU,
. Secretary to State Legislature.
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